
NATIONAI, COMPANY I,AW TRIBUNAI,
PRINCIPAI, BENCII

NEW DEI,III
c.P NO.74(ND)/2016
CANO.

ATTI,NDANCE.CUM-ORDER STIEE'T OF TIIE IIEARING OF PRINCIPAL BENCH OI- THENATIONAI, COMPANY I,AW TRIBUNAI, ON 04.10.2016

CORAM:

NAME OF'I'TIE COMPANY:

4th October, 2016

(A.k. Arora)

PRESENT: CHIEFJUSTICE M. M. KUMAR
Hon'ble President

Smt. Ina Malhotra
Hon'ble Member (J)

Shiv Sevak Singh
VS

M/s. VIL Ltd.& Ors.

ORDER

Learned Counsel for the Respondents has filed. adjournment letter and has also

sought time to file repty;;;;'"*0";;J petition. One tast opportunitv is sranted to

file the reply within one *""[*itn a copy in advance to the counsel opposite' Rjoinder

ii any Ue Rt"O *itf in a week thereafte
nl

z. List on 25th october 2016. nftllb"""'
(CHIEF iUSncE M'M' KUMAR)

PRESIDENT

Lqo^*^'qt'
ONA MALHOTM)

MEMBER (])

SECTION Ol- THE COMPANIES ACT: 235 & 237


